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Applicatjon under Section 19 of the administrative
- Tribunals Act,

1985 praying that in the circumstances stated therein
the Tribunal will be pleased
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Original Applicetion No. 443 of 1987 : . ,«\

The applicant heréin who was working as

S.K.R. with Tickat No.7010 in the Office of tha Assistant
Mechanical Engineer, Broad Gaugs, South Central Railuay,
Kazipat, seeks to guestion the order dated 26.,6,1987 uhereby
he was placed undar suspension by the Assistant Mechanical
Enginesr (P), Broad Gauge, S.C.R. SeCundarabad (2nd respondent),
: not ) '

Admittedly the applicant had/exhausted the alternate ramedy

available to him under Rule 18 of the Railuay Ssrvants |

(Di scipline and Appeal)Rulss, 1968, Ue, thersfore, ses no

sgagan to admit tﬁis application,

2, The-learnad counsel for the applicant, houwever,
says that a direction may be given to the Dspartment to pay
him the subsistance allopanca due to him since he is a low pai
employe®.

3e We have heard S5Sri. Deuaraj; learned counsel Por.the
Department and direct that the subsistence allowance dus to
the applicant will.-be paid to him within next ten days from

tada{%/ The application, therofoxe, fails and is accordingly
dismissed.ah T, ad maislim Shpe iFef, S
- Dictatad in the open court.
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( B. N. Jayasimha ) ( D.Surya Rao )
Vice Chairman Member (3J)

Datad 15th July 1987
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